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the Hayse.

SHRI P. K THUNGON : It is very smail.
Madam.

THE DEPUTY CHAIRMAN : I1is not jaid ?
Read it

SHRIMATI SUSHMA SWARAIJ :
laid, Madam. . .

Fuawraiy : AT |
SHRIP. K. THUNGON : Iiis very smail It is

of three sentences only.

It s not

Measures in Conirol Floods in North Easiern
Region

*162. SHRI MD. SALIM : Will the Minuster
of WATER RESOURCES be pleased (0
state :

(a) whether elfective measures have becn
laken by Government Lo control flood in North
Easterr: Region; and

(b) il so, whal are the delails in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
WITH ADDITIONAL CHARGE OF TIE
MINISTER OF STATE IN THE MINISTRY
OF WATER RESOURCES (SHRI P. K
THUNGON): (a) and (b) Effective measures
laken have provided prolection to an area ol
about 19 1akh heclares oul of the tolal 43.41 lakn
heclares of flood prone area in North-Gasternm

Region. These mainly cansist of construction ol

embankments. driinage channels and anti-
erosion works. In adcition. 20 [lood lorecasting
stations are working tn provide timely wamings
o the local people for mitigation of Nood
losses.
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SHRI P. K TIHWUNGON: Madam | am
graleful (o the hon. Member [or this question. [
also belong 10 the nonth-eastern region. [ deny
the charge levelled by the hon. Member apainst
the Government that the Gavernment is show-
ing a sorl of apathy and showing negligence
lowards the north-eastem reginn. Madam. in
the whole cauntry. lood management and
Nood control is a State subject and. thervefore. no
special grants and other things are given lor the
Stale plan. but in the norh-eastem region.
Assam is the only Siaie in the couniry where
besides the Plan allocalinus, Plan assistance is
also given which will indicate how much aen-
tion the Central Government pays towards the
north-eastern region.

The hon. Member raised the second aspect
aboutt the Brahmapuirs Board. [ must adisit
that there are a number ol posts which have not
yet been filled up. They are in the process ol
being filled up. We had invited applications and
nominations (rom varinus States. and ill 19th
of last month. we had not received any applica-
lion from qualified persons nor  any
nominations from the respective Stales. Nor
have we received any oiher application. excepl
ome. However. since the person concerned [ell

- shont of the qualification which has been pres-

cribed, we could not appoint him. That is why.
on that consideration, we are gaing 1o lake 1bup
very soon; we are going lo fill it up very
soon.

~* ] Tranlation in Arabic Scripl.
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TIE DEPUTY CHAIRMAN : Now, second
supplementary. Mr. Minister, do you wunt to
add something more 7 One is, the droughtin the
vacancies which is being filled up by some
loods.

SHRI P. K. THHUNGON : Madam. these are
the two major points which the hon. Member
had asked.
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*he meeting was adjourned by the Prime Minis-
ter himsell. He expressed anguish over the fact.
He himsell has asked the Water Resources
Ministry 1o submit a report.

THE DEPUTY CHAIRMAN: M
Chawranan Mishra, don’t interrupl him. Let
him put his question. He is capable . ..

SHRI CHATURANAN MISHRA : [ am not
interrupting. Please hear me.

THE DEPUTY CHAIRMAN : I won't lear.
. {Interruptions). 1 will not hear. Yon are
impinging on 1he ngh! of the Member.
.. {Interruptions).

SHRI CHATURANAN MISHRA : His ques-
tion has not been answered. .. (Interryptions).
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when Lhe Water Resources Ministry was asked
by the Prime Ministcr
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lie asked the Mmistery to submit a report within
a fornightl
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SHRI P. K. THUNGON : Madam. the 18ih
meeling of the Board was held on 2%th June.
1993. T is a fact. [ would like to assure the hon.
_ Member that whatever were the directives and
puidance given by (he Prime Minister—he is

d;d,/

*[ ] Tranlation in Arabic Script.

[ RATYA SABHA|

1 Questions . 16

taking personal inlerest in the matter (o nitigale
the sufllerings of the people ol the Norh-
Eastern Region—are being implemented. At the
moment, I can say this much to the hon. Mein-
ber that the guidance and directives given by the
hon. Prime Minister are being followed.

THE DEPUTY CHAIRMAN: He had
asked for some repont. ... (Inrerriptions) ..

SHRI P. K. THUNGON : In repard 1o the
report on the work done by the Board. it has
already been senlt o the Prime Minister's ollice.
| think this satislies the hon. Member in rela-
lion Lo the [irst part of his question. In regard Lu
the second part  of his
.. (Interruptions) . ..

queslion.

Madam. about the second part of the ques-
lion of the hon. Member, it is a fact that the
Brahmapuira camies a hupe waler resource of
the country. To the extent of 30 per cent ol the
lotd]l waler resource of the country is carried by
the Drahmaputea. That's why importance is
given to the nonth-easteru region for flood con-
irol lo manage the DBrahmapuira. For (hat
reason, as [ have stated. there are propusals and
{Interruptions) . .. -

Joaargry - oA W, Ofeiee aer R,
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schemes . ..

Please give a specific answer. Don't give an
answer aboul the policy and that Brabmapuira.
5 imponant, because everybody knows lhat,

‘The Member also said it. You give an answer

aboul the Board and what plans you have o
implement the recommendations of the report
submitied 1o the Prime Minister.

SHRIP K. THUNGON : Madam, until and
unless 1 ewplain: ... (faterruptions) . ..

THE DEPUTY CHAIRMAN : Please don't
explain. Only give the answer.

SHRI P. K THUNGON: Okay, I come
straight ...

THE DEPUTY CHAIRMAN :

Straight
answer . .. (Interruptions) . ..
SHRI MD. SALIM : Madam ... (Interrup-
ons) .

THE DEPUTY CHAIRMAN: Please sit

down. . .. (Interruptions) ... 1 will call you ...
TInterruptions) . .. Please sil down. .. . (Internup-
tions) ... Please 1ake your seal.

SHR1 KAMAL MORARKA ;: The Miuister
should not explain that Mr. Shukla is busy with
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Mr. Ramlakhan or searching for
Ramlakhans. ... (Interruptions) . ..

mare

SHRI P. K THUNGON: Madam, Master
Plan—I for the river Brahmaputra . - . (Interrup-
tions) - ..

THE DEPUTY CHAIRMAN: Order,
please. .. (Interruptions) ...

SHRI P. K. THUNGON : Was published in
December 1986 by the Brahmaputra Board, and
lhe cost of shor-term and long-term measures
worked out to Rs. 8,570 crores and Rs. 23.840
.. (Interruptions) ... Master Plan-II ...
fInterruptions) . ..

Crores .

SHRI KAMAL MORARKA: Madam,

please ... (Interruptions) . ..
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[ will call you. ... (Interruprions) . .. 1 can’t hear
what he is saying. ... (Interruptions) . ..

SHRI P. K THUNGON: ... Joc the
tributaries was completed in March, 1993. ..
(Interruptions) . ..

SHR1I KAMAL MORARKA :
Shukla ... (Interruptions) . ..

Madam, Mr.

TOEETIRN : TEC & HROH Gt 32 ge § E
g s @ X ) g o & s )

Will you please sitdown ? . . (Interruprions) . . .1
will ask him. Now., Prol. Swell Honourable
Minister, when a questian is asked specifically.
I would expect that you pive a very specilic
answer 50 thal we can cover more guestions.
Next time, please do that

SHRI G. G. SWELL . Madam, this Ministry
is s0 puerile and limited that whatever they say
is laughable. Madam, ihe main cause of he
llood in Assam in the North-East is the river
Brahmaputra. The river Rrahmaputra takes its
rise in the Tibetan plaleau of China so that you
cannot do anything to the Drahmaputra unlegs
it is in collaboration with China.

SHRI P. K. THUNGON :
clicil wrong replies !

Weong questions

SHRI G. G. SWELL: Let me finish. ...
(Interruptions) . .. Secondly. the watershed of the
Brahmaputra is down the Himalayas, which is
a very seismic region. so that banks or reservoirs
or dams built there are subject 10 breaches and
destruction by any kind of seismic upheaval

oM MO ANITY
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and MadanL the mouth of the river Brahma-
putra is in Bangladesh, which is silting up.

Because of the silting of the Brahmaputra at
the mouth, there is back-rush of water into
Assam. [ would like to know from this Govern-
ment, not from this liitle Minister here, whether
they have a longterm concept of controlling the
Brahmaputra River, whether they have dis-
cussed about this wilh China and whether they
have discussed about this with Bangladesh
because unless you do these things, 2ll that you
do here is futile and puerle as this Govern-
menl is.

SHRI P. K. THUNGON: Madam. if the

hon. Member who has so forcefully put the
question, hiad paid a little bit of his attention to
what 1 just said, a little while ago, this question
would nol have arisen. ... (Interruptions) . ..
[ have already mentioned about the long-term
and shon-termn proposals of the Brahmaputra
Board. I have alrigady mentlioned about the
schemes the Assam Government has drawn up
which other governmenis had not drawn up.
.. (Interruptions). . . .

THE DEPUTY CHAIRMAN: Just a
minute, please. No, Mr. Minister. The specific
guesiion that the Member has asked is this.
Whatever schemes you have made are not going
o be effective because this rver, the
Brahmaputra, flows inlo various other coun-
iries also, that is, China and Bangladesh. You
have to have dialogues with these twc countries.
Thal is what his contention is. Have you started
a dialogue ? Say “Yes” or “No”.
Hons). ...

... (Interrup-

SHRI P. K THUNGON: So far as
Bangladesh is concemed, yes, Madam.

THE DEPUTY CHAIRMAN: Okay. Mr.

Swell, your question has been answered.

SHRI G. G. SWELL: When will they give a
repont o the House?

WELCOME TO PARLIAMENTARY
DELEGATION FROM ROMANIA

THE DEPUTY CHAIRMAN : Now, hon.
Members, [ must welcome the delegation which

is sitting in our Distinguished Visitors' Box.

We have with us. seated in the Special Box.
members of a parliamentary delegalion from
Romania. currenily on a visit 1o our counlry
under the distinguished leadership ol His
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Excellency, Mr. Doru Ioegn Taracila, Vice
President of the Senate of Romania.

On behalf of the Members of the House and
on my own behalf, I take pleasure in extending
a hearty welcome io the leader and other mem-
bers of the delegation and wish our dis-
tinguished guests an enjoyable and fruitful stay
in our country. We hope that during their stay
here they would be able to see and leam more
about our parliamentary syslem, our country
and our peaple, and their visit to this country
will further strengthen the friendly honds that
exist between India and Romania. Through
lhem we convey our greetings and best wishes 1o

the Memberg of P?rliamcnt and the froendly

people of Romania.

ORAL ANSWERS TO QUESTIONS—Contd.
(Q. No. ]162—Contd.)
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SHRI VIZOL: Madam, ...

THE DEPUTY CHAIRMAN: Wait a
minuie, please. Whal is your problem ? I don’t
understand it. I will call you. If you want to ask a
supplementary, 1 will call you. I will call you,
please. If you want (o ask a question, I will call
you. I will call you, please.

Mr. Minister, she says that due to floods in
the Brahmaputra you cannaot communicate,
especially in the border areas ofthe North-East,
and that food is smuggled from Burma and

Bangladesh. What are you going to do about
i?

SHRI P. UPENDRA: Does he need (ran-
slation in English ? For every question you are
doing it.

P. K THUNGON : This does not pertain to
this question. . .. (Interruptions) . .

| RATYA SABITA|
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THE DEPUTY CHAIRMAN: It does. Tt
daes pertain to this because if you manags the
floods, then, this situation will not anse. So, the
whole Board . ...
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SHRI P. K. THUNGON : I was trying to be
specific and you are saying in a gencral way.
Already the Master Plan for the flood cantrol
schemes in the North-Eastern region has been
worked out by the Brahmaputra Board on long-
lerm and short-term basis. No doubt this is a
very important question and is very specific.
She was asking from which countries the help
was required. That information I cannot give
because I do not have that information.

THE DEPUTY CHAIRMAN : No. She did
not ask that
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THE DEPUTY CHAIRMAN: Relief the
Government has to give.

SHRI P. X THUNGON: Now, it is very

clear. Madam.

SHRIMATI SUSHMA SWARAJ: Now you
have followed the guestion ’

W ETHT dww gea R |

SHRI P. K THUNGON : I was saying thal
due to the year-after-year floods and conse-
quently the sufferings of the people, a plan has
been drawn up to mitigate their sufferings. It is
not the work of one day or two days. Moreover,
Brahmaputra Board alone does not draw up
the plan. The respective States draw up the plan
themselves also. Plans which I have stated here
are those which have been brought to ...
(Interruptions).
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THE DEPUTY CHAIRMAN: Do not
interrupl.

SHRI P. K. THUNGON : The State Gov-

ernments also have their own programmes.
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Larger programmes are brought out by{he Cen-
ire and small programmes are brought out by
the States themselves.
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SHRI DAVID BEDGER : For the people of
the North-East, particularly of Assam, flood is
not a new phenomenon. Every year we have
foods. Every year we have erosions. Even this
year we have had three rounds of [loods so far
and we all know that rail service to the North-
East is cut off for the last 16 days. In Assam
alone 18 out of 23 disiricts have been affected
and more than 30 people have died. The Minis-
ler in his reply has menlioned certain short-
lerm measures like construction of embank-
menls, anti-erosion measures which entail
crores of rupees every year along with the huge
amount of money which is spent on relief and
rehabilitation, while the need of the hour is to
find a permanent solution.

May [ draw the attention of the Minister (o
the Master Plan submitted by the Brahmaputra
Board in the year 1986, in which the Board had
recommended construction of three reservoir
projects. One is the Dehang Reservoir Project.
Second is the Subansir Reservoir Project and
the third is the Tipaimukh Project in the Barak
Valley. I have personally read the Master Plan
and have gone into the recommendations. If the
Dehang and the Subansiri projects do come up,
they will not only lead to flood moderation o
the extent of one metre 1o one-and-a-half metre
from Dibrugarh to Dhubni, but will also create
irrigation facilities and generale a huge quantity
of hydel power. May I know {rom the hon.
Minister whether the Government have accep-
ted the recommendations of the Board for con-
struction of the Dehang and Subansin multi-
purpose projects. Madam, we have been told by
the Ministry that the Tipaimukh project has
since been cleared, but there is a hitch. The pro-
ect would require the evacuation of certain
people [rom Mizoram and Manipur, because
these areas will be inundated. May I know from
the Minister whether a commitize was set up to
look into this ? If so, what was the report given
by the Committee ? So far what is the progress
in this direction ?
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SHRI P. K. THUNGON: Madam Deputy
Chairman, this is 8 specific question: So far as
acceptance of these projects by the Central
Government is concerned, they have been
certainly accepled in principle by the Central
Government. That is why the investigations
have taken up so many years, If you permit me,
Madam, I can elucidate it a little more.

SHRI P. UPENDRA: No.
tions) . ..

.. (Interrup-

THE DEPUTY CHAIRMAN : You give a
very specific answer. The question was ...
(Interruptions) . .. We have taken a lot of time on
this question. Honourable Minister, we can’t
have statements. ... {Interruptions) . ..

SHRIP. K. THUNGON : Madam, so far as
the second part of his question regarding
Tipaimukh project is concerned, I have already
stated that llood control schemes are State sub-
jects. Therefore, the Tipaimukh project
involves ...

SHRI BHUBANESWAR KALITA: The
Tipaimukh  project under  the
Brahmaputra Board.

THE DEPUTY CHAIRMAN : According
1o the Member, it is nol a State subject.

SHRI P. K THUNGON: let me explain.
.. (Interruptions) . . .

THE DEPUTY CHAIRMAN: Let him
explain.
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SHRI P. K THUNGON : This Tipaimukh
project involves three States. All the three States
have to agree 1o the proposal. That is the only
hitch; otherwise, everything is ready.
{Interruptions) . ..

SHRI DAVID LEDGER: Madam, I seek
your protection.

SHRI P. K. THUNGON : How can I vouch
for ... (Interruptions) . ..

SHRIDAVID LEDGER : Madam, [ wantto
know when the projects are going to be cleared ?
Il he doesn't have the answer now, he can sup-
ply it to me later on. At least, let him say this.
... (Interruptions) . ..
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SHRI P. K. THUNGON: Madam. [ canm
teply ... (Interruptions) . ..

SHRIMATI KAMLA SINHA : Madam, this
is a very serious matter. The whole of North-
East is involved. It is a very sensitive area. The
Minister is giving irrelevant answers.
... (Interruptions) ...

THE DEPUTY CHAIRMAN : Please take

your seal.
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If your answer is lengthy, please lay it on the
Table of the House and discuss it with the
wWembers who have asked (his question because
il is a very specific question. People are sufler-
ing. You can’t say that it is a State subject and
you have to wait [or them. Somewhere you have
to take the initiative and solve this problem.

it Ryw=zy wew . 72 oA oom 9 T @
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SHRI P. K. THUNGON: Madam, 1 wili
invite the hon. Member ta my place and discuss
it over a cup of tea. I will explain it to him
because certain matters are politically very sen-
sitive. ... (Interruptions) ...

THE DEPUTY CHAIRMAN: Ail right
You call the Members and discuss it with them.
Question No. 163.

Payment to Farmers under Crop Insurance
Scheme in Gujarat

»163. SHRI VITHALBHAI M. PATEL:
Will the Minister of AGRICULTURE be
pleased to refer to the answer to Unstarred
Queslion 265 given in the Rajya Sabha on the
10th July, 1992 and state :

(a) whether it is a fact that a sum of Rs.
200.64 crares was to be paid under the Crop
Insurance Scheme in Gujarat;

(b) whether it is a fact that the farmers
covered under the abave scheme in Gujarat
have not yet received the balance amount of
their dues;

(c) what action has been taken to settle the
dues; and

(d) by when the remaining amount will be
paid to the farmers?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes. Sir.

(b) to (d) Out of the amount of Rs. 200,64
crores which was pending, an amount of Rs.
11284 crores has since been paid. Claims
amounting of Rs. 40.04 crores have been
repudiated. Claims amounting to Rs. 4776
crores have been approved for payment by
Government of India and are awaiting hd
share from the State Gavernment. On receipt of
the same, the claims would be paid to the
concermned farmers by the General Insurance
Corporation of India (GIC).

SHRI VITHALBHAI M. PATEL : Madam,
the Minister has stated that claims amounting
1o about Rs. 40 crores have been repudiated. But
he has not given the reason why they have been
repudiated. In 1990, Rs. 13.49 crores were due ta
the farmers: Rs. 1220 crores were due in 1990~
91; Rs. 17.92 crores in 1991-92; and Rs. 33.13
crores in 1992-93. All these monies total (o
about Rs. 70 crores. The Minister says it is Rs. 40
crores. Even if it is Rs. 40 crores, why has this
money naot been paid to the farmers ? Why have
their claims been repudiated ? And what about
the remaining Rs. 30 crores which he has not
mentioned in his reply ?
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